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ECREISE
PR ESE))

forehawrars, 28 Sat, 2026
.37, 404(37).— oo rferf=a, 1989 (1989 =T 24) it &1 20A Ft IT-4TT (1) FTT Ta<T orf<rat
T TANT T g0 (T 30T 36 AT == FgT TATE ), g TEH1, 6 T  §qE g7 & THT 1o Arasi =
39T AT I o, ATLAT H Ty 7 7 T fEawor, sfier T397 T F FIRATST forel § HEra<d HSo &
AETITH U AXGET AT T ATSHT Tl % T, FaTqea] T TATeraead IraT §, For=<q I & ..
664/27-29 T FHIX HEAT 441 % ©IF T TSF TN dq WA, FATq U A9 o aRasEr %
fAoaTes % o srared= €, Uag gTT UHT qiH AT TSR FIA i AT HAT AT Feddl g

Fre AT =ARE, ST I IH § &= T@ar g, 98 =H ATIg=Ar & To0T H THe i qaE T
TrE (30) AT &t srafer & <fiaw, 3<% stfafaas it ar 20-D T IT-6T7 (1) % siavid, ITAh 32T & o0
ITF I o ATAURT 3T ITANT 92 AT TET FT qhaT 2

T U ST G STERIEOT g TeqH TTTEET<T, ST TSTed Hed ST, TETLH &l [ofad &9
H YA il STUIAT TAT SHH AT S T7° €9 & fford T ST qerq ITfahr, staiq Toed §ed
STTERTLN, URTEH STAIRT el ATl SAT<h &l AT & & STHAT FILAT TTFeLTHT & HIEAH & TAATS T ATAL
TR HAM ST qdT TRt A=At &7 g9 & TEq a9 W sfewg & fow 9 sfenew g avw

575 GI/2026 (1)



2

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

ITFERTET (CALA) STRT STa9aeh et ST arefy foelt T srfafiss ST o S, Ar<er g7 UHT srai=iay &1

TR AT S FT THAT 2

3% erfarfae Y emer 20-D Y ST-4T=T (2) F sravia Gy oot g Terd Ty g B o wre
ot streer sifaw grm

TH ATGEAT o AT AT ATAT G T A ST U A A0 ITASH & TAT Togh A<k qeq
TTERTET (CALA) F ST FTATAT | IAHT SATATRA H¥ Tl 2|

ATLAT

SfErger ® SR 1 R wriwaTeT oo § HEraew $2  SI=awH ud S UTHT AT AT Hed
T, HATIoAT U TOATATIEAT T H, STTaH A7E § .11, 664/27-29 9T THITE §E4T 441 F T4 T

TEF IU & & [AT 7q, T Ac 5.08 Cts &% it g

IEEEIGIGECIE RIS

R 1 9 © IgTH

HSS FT AT ; G@EH

UTH T A TH : ATGH

? P, | w¥awEem | wfya Ei: ETATCT W@ A
THIT
1 606 128 I-D strafafa 0.0001 0.0000404600
2 622 128 I-D sttty 0.008 0.0032374851
3 621 128 I-D strafafa 0.017 0.0068796559
4 618 128 I-D SIS 0.005 0.0020234282
5 617 128 I-D SIS 0.005 0.0020234282
6 615 128 I-D sttty 0.001 0.0004046856
7 583 129-2 I-D SIS 0.022 0.0089030841
8 639 121-1 I-D sttt 0.0001 0.0000404600
Total 0.0562 0.0235526871

S =1 AT FfEETT

Rfiew &1 99 : =T

ST F A9 : G@TEH

TTH T 7T : LR

? LP&. | Tdeor & r qf #1 Ei: EZTCT %q%qgqurﬁ A

TR
1 658 185-4 GD shrafafy 0.002 0.0008093712
2 750 185-5 GD shrafafy 0.001 0.0004046856
Total 0.003 0.0012140568
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HILT T TSIA . AHTYTL

IEEEIGIE O IE T

R =1 7 - "

e T ATH : ASHAT

UTH T 717 ; TATATIESAH

? LPH. | 99&r & r gy #1 Ei:.: ETATCT Wajéﬁ i
TehTL
1| oapq | BTOOA Tt STy 0.008 0.0032374851
65-1B, 65-2C
2 272 65-2B, 65-3 qEt strafafa 0.01 0.0040468560
3 273 65-2A, 65-4 ety sharfafa 0.006 0.0024281139
4 274 | 66, 66-2, 66-A Tt sharfafa 0.001 0.0004046856
5 277 64 TET TR 3.012 1.2189132000
6 278 66 frett shrfata 0.035 0.0141639970
7 395 112 T qCHRT 0.046 0.0186155400
8 396 113 T qCHRT 0.978 0.3957825600
114, 114-1,
9 | 397 :::i 111; Tt et 0.091 0.0368263930
114-C
10 | 398 | 115-1, 115-1B T SIKIDIS 0.016 0.0064749703
Total 4.203 1.7008938009

BRI IE RIS |

Rfie &1 9% : =

HSH T ATH : FIeSH

T T T ; T. HrETISAT

? LP®. | TJeor & r qfa 1 Ei: EZTCT Wajéﬁ i

EETJES
1 498 1-2 G.D sherfafa 0.005 0.00202342820
2 513 1-2 G.D sherfafa 0.0008 0.00032374851
3 454 3 I.D shrarfafa 0.002 0.00080937128
4 490 2 G.P TEEETh 0.808 0.32698600000
Total 0.8158 0.33014254799
Grand Total 5.08 2.055803092

[®1.4: RSP/Gazette/20A/LC.N0.441/BZA-VSKP/BZA]

HATS T, |IE [ |7 / reaadr




4 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 28th January, 2026

S.0. 404(E).— In exercise of the power conferred by sub-section (1) of Section 20A of the
Railways Act, 1989 (24 of 1989) (herein after referred to as the said Act), the Central Government after being
satisfied that for the public purpose, the land, the brief description of which is given in the schedule annexed
here to, is required for the execution of The Special Railway Project namely, “Construction of Road Over
Bridge in Lieu of Level Crossing (LC) No. 441 at Km.664/27-29 in Annavaram yard” in Annavaram &
Arempudi Villages of Sankhavaram Mandal and A.Kothapalli & Gopalapatnam Villages of Thondangi
Mandal in Kakinada District in the State of Andhra Pradesh, hereby declares its intension to acquire such
land.

Any person interested in the said land may, within a period of thirty (30) days from the date of
publication of this notification in the Official Gazette, raise objection to the acquisition and use of such land
for the aforesaid purpose under sub-section (1) of Section 20-D of the said Act.

Every such objection, shall be made to the Competent Authority for Land Acquisition(CALA),
namely, Revenue Divisional Officer, Peddapuram in writing and shall be set out the grounds there of and the
Competent Authority and Revenue Divisional Officer, Peddapuram shall give the objector an opportunity of
being heard, either in person or by legal practitioner and may, after hearing all such objections and after
making such further enquiry, if any as the Competent Authority for Land Acquisition(CALA) thinks
necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority for Land Acquisition under sub section (2) of section
20-D of the said act shall be final.

The land plans and other details of the land covered under this notification are available and can be
inspected by the interested persons at the aforesaid office of the Competent Authority (CALA).

SCHEDULE

Description of Lands in Acquisition: Construction of Road Over Bridge in Lieu of Level Crossing
(LC) No. 441 at Km. 664/27-29 in Annavaram yard, to an extent of Ac 5.08 Cts in Annavaram &
Arempudi Villages of Sankhavaram Mandal and A.Kothapalli & Gopalapatnam Villages of
Thondangi Mandal in Kakinada District.

Name of the District : Kakinada
Name of the Division : Peddapuram
Name of the Mandal : Sankhavaram
Name of the Village : Annavaram
SL LP No Survey Nature Type of Land Area in Laﬁgcé‘r:; m
NO ) Number of Land (Ac.Cts.)
Land
1 606 128 I-D Zeroyiti 0.0001 0.0000404600
2 622 128 I-D Zeroyiti 0.008 0.0032374851
3 621 128 I-D Zeroyiti 0.017 0.0068796559
4 618 128 I-D Zeroyiti 0.005 0.0020234282
5 617 128 I-D Zeroyiti 0.005 0.0020234282
6 615 128 I-D Zeroyiti 0.001 0.0004046856
7 583 129-2 I-D Zeroyiti 0.022 0.0089030841
8 639 121-1 I-D Zeroyiti 0.0001 0.0000404600
Total 0.0582 0.0235526871
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Name of the District : Kakinada

Name of the Division : Peddapuram

Name of the Mandal : Sankhavaram

Name of the Village : Arempudi

SL LP No Survey Nature Type of Land Area in Laﬁgclttlr:; m
NO ’ Number of Land (Ac.Cts.)
Land
1 658 185-4 GD Zeroyiti 0.002 0.0008093712
750 185-5 GD Zeroyiti 0.001 0.0004046856
Total 0.003 0.0012140568
Name of the District : Kakinada
Name of the Division : Peddapuram
Name of the Mandal : Thondangi
Name of the Village : Gopalapatnam
SL LP No Survey Nature Type of Land Area in Laﬁgcﬁlr:ez m
NO ) Number of Land (Ac.Cts.)
Land
1 271 6655_'11];,62;1_2‘“(’3 Dry Zeroyiti 0.008 0.0032374851
2 272 65-2B, 65-3 Dry Zeroyiti 0.01 0.0040468560
3 273 65-2A, 65-4 Wet Zeroyiti 0.006 0.0024281139
4 274 66, 66-2, 66-A Dry Zeroyiti 0.001 0.0004046856
5 277 64 Poramboke Govt 3.012 1.2189132000
6 278 66 Wet Zeroyiti 0.035 0.0141639970
7 395 112 Poramboke Govt 0.046 0.0186155400
8 396 113 Poramboke Govt 0.978 0.3957825600
114, 114-1,
9 397 ff:_ﬁ: 31313” Dry Zeroyiti 0.091 0.0368263930
114-C
10 398 115-1, 115-1B Dry Zeroyiti 0.016 0.0064749703
Total 4.203 1.7008938009
Name of the District : Kakinada
Name of the Division : Peddapuram
Name of the Mandal : Thondangi
Name of the Village : A. Kothapalli
SL LP No Survey Nature Type of Land Area in Laﬁgcé::; m
NO ) Number of Land (Ac.Cts.)
Land
1 498 1-2 G.D Zeroyiti 0.005 0.00202342820
2 513 1-2 G.D Zeroyiti 0.0008 0.00032374851
3 454 3 I.D Zeroyiti 0.002 0.00080937128
4 490 2 G.P Poramboke 0.808 0.32698600000
Total 0.8158 0.33014254799
Grand Total 5.08 2.055803092

[F. No. : RSP/Gazette/20A/LC.No.441/BZA-VSKP/BZA]
MANOJ KUMAR, CE/C/RSP
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